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(b) Review by Government on
the working of the Councll

[Placeq in lergry, See No, LT-
6033/88 for (a) and (b)], =

(ii) (a) Annpal  Report of the
Chittaranjan National ;Carcer Re-
gearch Centre, Calcutta, for the
year 1986-87.

(b) Review by Government on
the workiug of - the Centre.

(c) Stateme.nt giving reasong for
the delay in laying the paper men-
tioned at (a) above,

‘[Plnced in Library. See No, LT-
5945[88 for (a) to (9.

((iii) (a) Annual Report and Au-
dited Accounts of the Pharmcy
Council of India, New Delhi, for the
year 1986-87.

(b) Review by Government on
_the workmg of the Council

(c) Statement giving reasons for

the delay in laying the paper men-
.tioned at (a) above,

|_P‘1aced in Library, See. No. LT-
5944/88 for (a) to (O]

(iv) (a) Annual Report of the
Regional Centre for ~Cancer Re-
search and Treatment Sociéty, Cut-
tack, for the year 1986-87

(b) Review by Government on
the working of . the. Society.

(c) Statement giving reasons for
the delay in laying the paper men-
tioneq at (a) above,

[Piaced in Library. See No,
6947/88 for, 1(a),"to (c?l],

1. Accounty (1986-87) of the Visakha-
patnam Poft Trust and related
papers,

I Report and Accounts (1986-87) of
" the Bombay Dock Lapour . Board
and related paners

LT-

THE DEPUTY MINISTER IN
THE MINISTRY OF ~SURFACE
TRANSPORT (SHRI P. NAMGYAL):
Madam, T beg'ts’ jay on i ‘the' Table—

Yais me 11”

[+ MAY 1988]

on.the Table 322

| I. (1) A copy each (in English
and Hindi) 6f the following papers,

‘Under sib-section (2) of section. 103

of “the”MAijor Port Trusts Act,

1963:—

(1) Annual Accounts of the
.Visakﬁapatnam Port Trust for
the year igﬂs—av and the Audit
‘ Report thereon

Trust.

(2) Statement (in English and
Hindi) giving reasong for, the de-
lay in laying the paper mentloned
att (1y (@) above,

[Placed in Library_ See No. LT-
{3069/88 for (1) and (2)],

II. A copy each (in Engl.ish and
Hmdl) of the foilowmg papet’s:—

(i) ,'Dhlrty-smth Annual  ,Report
and Accounts of the Bombay
Dock Labour Board for the, year
1986-87, together with the. Audit
Report on the “Accounts.

(ii) Review by Government on
the working of the Dock Labour
Board.

(iii) Statement giving reasons
for the delay in laying the paper
mentloned at (i) above,

[Pﬂaced in Library. See No. LT-
§876788 for (iy t6 (iii)],

| g

v

MESSAGES FROM THE LOK

I L The Finance Bill, 1988

IL. The Customs
1988
i

I JIL . The Customg and Central Exices
Laws (Amend!nent) Bill, 1988

(Amendment) Bill,

IV., The Appropnaﬁon (No. 3) Bill,
. 1988

'SECRETARY-GENERAL: _ Madam,
1 have to rgport"to the Hdué@ the




